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7 263-.9 	Heard Sri K.P.Misra for the applicant and Mr.C.Rath, 

for the Respondents.The relief that the applicant has 

prayed for is to qush the order of transfer dated 13.3.89. 
1. 	a' 

From e o theUConter of Respondent Nos.l and 2 it 

appears that the said order has been cancelled on 31.3.89 

under order N10.134/l/ADM/DE.Sjnce the order of transfer has 

been cancelled,the application has become infructuous 

and is disposed of accordingly. 
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